
HARYANA VIDHAN SABHA  
 

Starred Questions 
 

To be asked at a meeting of the Haryana Vidhan Sabha to be held on  
Thursday, the 11th March , 2010. 

------------------ 
 
 
 

UPGRADATION OF ROADWAYS DEPOT 

*139. SH. SAT PAL SANGWAN, M.L.A. : Will the Transport Minister be pleased to 

state: 

(a) whether Haryana Roadways Charkhi Dadri Depot was downgraded to sub-

depot by the department in the year 2001; and  

 (b) whether there is any proposal under consideration of the Government to 

 upgrade this sub-depot to full fledged depot ? 

------------- 
 

TO OPEN A NEW CO-OPERATIVE BANK 
 

*20. SH. KRISHAN LAL PANWAR, M.L.A. : Will the Cooperation Minister be      

  pleased to  state whether there is any proposal under consideration of the Govt. to 

                        open a new Co-operative Bank in Village Seek, Distt. Panipat; if   so, the time by  

  which the said bank is likely to be opened ? 

------------- 
 

 

ACCIDENTS IN HARYANA POLICE 

*93. SH. KRISHAN PAL GURJAR, M.L.A. : Will the Chief Minister be pleased to 

state:-  

 (a)  the yearwise number of accidents that occurred in the Haryana police 

Department togetherwith the yearwise details of the accidents that  occurred 

during the period between the year ; 2005 to January, 2010; and 

 (b)  whether there is any risk cover for those  who die in such accidents; if not, the 

reasons thereof ? 

  

------------- 
 
 

SHORTAGE OF DRINKING WATER  

*138. DR. HARI CHAND MIDHA, M.L.A. : Will the Public Health Engineering Minister 

  be pleased to state whether there is acute shortage of drinking water in  village 

            Jhanjh Kalan and Baroudi, Distt. Jind; if so, the time by which the problem of 

            drinking water in the above stated villages is likely to be solved ? 

------------- 
 



 
COMPENSATION TO THE FARMERS 

*64. COL. RAGHBIR SINGH, M.L.A. : Will the Chief Minister be pleased to state 

whether it is a fact that the farmers of villages Mai Kalan, Mai Khurd, Naurangawas 

Jatan, Rajputan and Dhani Gujran of Badhra constituency whose crops were damaged 

by hailstorm in March, 2009 have not received compensation as assured by the 

Government; if so, whether there is any proposal under consideration of the 

Government to grant compensation to those farmers togetherwith the time by which 

such compensation is likely to be granted ? 

 

------------- 
 

HORTICULTURE SCHEME FOR MEWAT DISTRICT  

*103. SH. AFTAB AHMED, M.L.A. : Will the Agriculture Minister be pleased to state :- 

 

(a) the details of different plans which are being executed by the Horticulture 

Department in  Mewat District; 

(b) the stage of execution of these schemes and the total area  covered under these 

schemes; and 

(c) what is the potential of the area for cultivation of additional vegetable, 

medicinal plants, floriculture etc ? 

------------- 
 

 
UTILIZATION OF VENTILATOR 

*129. SMT. SUMITA SINGH, M.L.A. : Will the Health Minister be pleased to state  

whether it is a fact that a Ventilator was purchased 4-5 years ago for the Government 

Hospital, Karnal; if so, the reasons as to  why the said Ventilator has not been utilized 

so far ? 

------------- 
 

 

REPAIR AND CONSTRUCTION OF ROADS 

*85. SH. SHER SINGH BARSHAMI, M.L.A. : Will the PWD (B&R) Minister be 

pleased to state:-  

 (a) the total kilometer of roads (State High ways and District roads) repaired in 

the areas falling under Ladwa Vidhan Sabha Constituency during the period 

from 1-4-2005 to date; and  

 (b) the total kilometers of new roads under construction/proposed to be 

constructed in the current and next financial year 2010-2011? 

 

 
------------- 

 



VETERINARY HOSPITAL AT SAFIDON 

*121. SH. KALI RAM, M.L.A. : Will the Animal Husbandary & Dairying Minister be 

pleased to state:- 

 (a) whether there is any Veterinary Hospital in Safidon near Noorsar Pond; 

 (b) whether any doctor is posted in the above stated hospital, if not, the reasons 

 for not posting a doctor in this Hospital ?  

       
------------- 

 

HARYANA ROADWAYS BUS SERVICE 

*116. SH. PRADEEP CHAUDHARY, M.L.A. : Will the Transport Minister be pleased to 

state :- 

(a) whether there is any  proposal to start Haryana Roadways bus service from 

 Nalaghat to Samlotha, Morni to Barisher and Morni to Tikartal; if so, the time 

 by which it is likely to be started; and 

(b) if not, the reasons thereof ? 

------------- 
 

 

WATER SUPPLY FACILITIES  

*110. SH. RAMESHWAR DAYAL, M.L.A. : Will the Public Health Engineering 

Minister be pleased to state :- 

(a) whether it is a fact that 60 % villages of Bawal Assembly Constituency have 

not been provided drinking water facilities by Public Health Engineering  

Department ; and  

(b) whether there is any proposal under consideration of the department to 

provide water supply in all the villages  through Water Works in the next 

financial year. 

------------- 
 

 

DATA OF POWER THEFTS 

*73. SH. ASHOK KUMAR ARORA, M.L.A. : Will the Power Minister be  pleased to 

state:-  

(a) the district wise data of power thefts in the State for the year 2005 to January 

2010 togetherwith the amount of penalty imposed and recovered; and 

 (b) the number of cases, district wise, pending with the various courts and the 

amount involved in these cases ? 

------------- 
 

 



SHORTAGE OF STAFF 

 

*146. SH. CHARANJEET SINGH, M.L.A. : Will the Health Minister be pleased to state  

 whether it is a fact that there is shortage of staff, essential medicines and lack of 

 sanitation in the Hospitals of village Rori, Kalanwali and Baragurha of the Kalanwali 

 constituency; if so, the reasons thereof ? 

------------- 
 

 

SOLID WASTE MANAGEMENT SCHEME 

 

*150. SMT KAVITA JAIN, M.L.A. : Will the Urban Local Bodies Minister be pleased to 

state :- 

(a) whether there is any proposal under consideration of the Government to start 

 the  solid waste management scheme in Sonepat city; and 

(b) if so, the draft of the above said scheme togetherwith the time by which this 

 scheme  is likely to be started; and if not, the reasons thereof ? 

------------- 
 

 

HERC REGULATION 

*111. SH. SAMPAT SINGH, M.L.A. : Will the Power Minister be pleased to state :- 

(a) the details of  HERC Regulation NO. HERC/04/2004 dated 16-7-2004 on 

Standards of Performance of distribution Licensee togetherwith the time when 

the abovesaid regulation was implemented by the Discoms ; 

(b) the total number of persons who applied for compensation under this 

Regulation and the amount received as compensation ; 

(c) the format of complaint book maintained by power utilities for the consumers 

and whether these complaint books are checked by any senior 

officials/officers of the Discoms ; and 

(d) the number of such complaint books which  were not found properly 

maintained when the complaint books were checked by officials/officers of 

the Discoms togetherwith the action taken against erring official and number 

thereof ?  

------------- 
 

NUMBER OF POSTS LYING VACANT IN THE STATE 
 

*13. SH. RAM PAL MAJRA, M.L.A. : Will the Education Minister be pleased to state  the 

categorywise details of total number of posts of J.B.T. teachers, C & V, Masters, 

Lecturers, Headmasters and Principals  lying vacant in the State ? 

 

------------- 



 

SHORTAGE OF DRINKING WATER 

 

*159. SH. JAGDISH NAYAR, M.L.A. : Will the Public Health Engineering Minister be 

pleased to state whether there is  shortage of drinking water in the villages, Banchari, 

Saundah, Hodal city, Dhadak, Boshka and Garhi Patti Hodal of Hodal constituency; 

if so, the steps being taken by the Government for the proper  arrangements of 

drinking water in the said villages ? 

 

------------- 
 

MUTATION AND RGISTRATION OF SALE DEEDS ETC. 

 

*32. SH. ANIL VIJ, M.L.A. : Will the Chief Minister be pleased to  state :- 

(a) whether it is a fact that building site plans, mutation and registration of sale 

deeds are not being sanctioned for the last four years in Ambala Cantt. 

Municipal Council; and 

(b) if so, the reasons thereof togetherwith the time by which the aforesaid 

process is likely to be started again ? 

------------- 
 

SHORTAGE OF DRINKING WATER 

 

*166. SH. GHANSHYAM SARAF, M.L.A. : Will the Public Health Engineering Minister 

be pleased to state whether there is shortage of drinking water in the villages of 

Bhiwani Constituency; if so, the steps being taken to meet out the shortage of 

drinking water ? 

------------- 
 

PLYING OF BUSES 

 

*51. SMT. KIRAN CHOUDHRY, M.L.A. : Will the Transport Minister be   

  pleased to state whether,  Haryana Roadways is plying buses to all the villages of  

  Tosham Constituency regularly ;if so, the details thereof ? 

 
------------- 
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